04.12.2017 J-1 FOR PRONOUNCEMENT OF JUDGMENTS [APPLT. JURISDICTION]

04.12.2017

COURT NO. 6

(DIVISION BENCH-IIT)

HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MS. JUSTICE PRATHIBA M.SINGH

AT 10.30 A.M

1. W.P.(c) 4340/2017 M/S ATV PORJECTS (INDIA) LTD. RAMJI SRINIVASAN
VS. UNION OF INDIA & ORS. KULJEET RAWAL

SAURABH MALHOTRA
SOHIL YADAV, TUSHAR BHARDWAJ
KIRTIMAN SINGH, PRATEEK DHANDA
WAIZE ALI NOOR
MOMIN KHAN, D.R. JAIN
SAPNA JAIN, ROHIT BHAGAT
SOURABH CHADDA

COURT NO. 30
HON'BLE MS. JUSTICE PRATIBHA RANI
HON'BLE MS. JUSTICE REKHA PALLI

AT 02:15 PM

1. CRL.A.1253/2015 ANIL ANKIT MATHUR, RAJESH DUA
VS STATE KUSUM DHALLA

2. CRL.A.1278/2015 ASHISH @ KALI @ AMAR AJAY VERMA, UPENDRA YOGESH
VS STATE KUSUM DHALLA

3. CRL.A.222/2016 PARVEEN @ MONTY SUMEET VERMA, AMAN CHOUDHRY
VS STATE KUSUM DHALLA

4. CRL.A.542/2016 VINOD @ DADDU S.K. GANDHI

& CRL.M.A.9188/2016 VS THE STATE KUSUM DHALLA

(GOVT. OF NCT OF DELHI)

COURT NO. 22
HON'BLE MR. JUSTICE VALMIKI.J.MEHTA

AT 10:30 AM

1. RFA 1001/2017 DHARMENDER SINGH CHARAN SINGH, S.C. SAHRMA
VS AMIT
2. RFA 1002/2017 NARESH KUMAR JAIN SUNIL K. JAIN, ANIL K. AGGARWAL

VS. LALLAN SHAH



04.12.2017

AT 2:15 P.M

1. W.P.(C) 6335/2016
CM APPL. 25978/2016
CM APPL. 26641/2016
CM APPL. 40668/2017

2. W.P.(C) 6640/2016
CM APPL. 27181/2016
CM APPL. 14498/2017

3. W.P.(C) 12247/2016
CM APPL. 48311/2016
CM APPL. 41234/2017

J-2

COURT NO. 14

FOR PRONOUNCEMENT OF JUDGMENTS [APPLT. JURISDICTION]

HON'BLE MR. JUSTICE VIBHU BAKHRU

SEEMA TIWARI & ORS.
VS. GOVERNMENT OF NCT
OF DELHI & ANR.

MUNNA KHAN
VS. GOVERNMENT OF NCT
OF DELHI & ANR.

SEEMA TIWARI & ORS.
VS. GOVT. OF NCT
OF DELHI & ANR.

NARESH THANAI, KHUSHBOO SINGH
BHARTI, DEVESH SINGH
NEELAM KHOLIYA

NARESH THANAI, KHUSHBOO SINGH
BHARTI, GAUTAM NARAYAN, R.A. IYER
PREM MISHRA

NARESH THANAI, KHUSHBOO SINGH
BHARTI, GAUTAM NARAYAN, R.A. IYER
PREM MISHRA

HIGH COURT OF DELHI

01ST DECEMBER, 2017 REGISTRAR (LISTING)

/11117



04.12.2017

AT 2.15 P.M.

1. TEST.CAS. 69/2011

AT 10.30 A.M.

40. Cs(comM) 400/2017

FOR PRONOUNCEMENT (ORIGINAL JURISDICTION)

COURT NO. 2
HON'BLE MR. JUSTICE SANJEEV SACHDEVA

KAILASH KUMAR CHALIA S K BHADURI, VANDANA

Vs. STATE & ORS

*kkkkkkk

COURT NO. 19 (0s - D)
HON'BLE MR. JUSTICE YOGESH KHANNA

T.K. GANJU,ASHISH MUKHI, MADHURIMA

LOTUS GREEN LLP
KAPOOR, SACHIN DATTA,PUJA DEWAN SETH,

Vs. RENOWNED BUILDTECH
PRIVATE LIMITED UDAY SETH
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